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 श्री  सरल  बिहारी  बाजपेयी :  अज  कौन

 सी  कार्यवाही  की  जान  वाली  है  ?

 meat  महोदय  :  एसपी  ही.  नहीं!

 क्रिया  है  इसको  |  No,  I  do  not  allow.

 (Interruptions)

 DR.  SUBRAMANIAM  SWAMY:

 Either  he  knows  that  I  am  a  traitor

 or  I  am  not  a  traitor;  if  he  has  any

 facts,  he  should  come  out.  He  is  a**

 (Interruptions)

 Mest  Ae  :  WG  अपना  देखिए। |
 ये  ग्रसना  दें,  ।

 थ्री  महमूद  हसन  खां  :  (बलंदणएर)

 र्‌ स्पीकर  साहब,  खुर्जा  शटर  में  एफ

 मुसलमान  sit  एक  हरिजन  पर  पट्रोल

 form  कर  अग  लग.  दी  गई  ।

 meat  महोदय  :  म  क्या.  वरुवा

 11 ह  ag  तो  स्टेट  सबजेक्ट  है  ।

 12.17  hrs.

 PAPERS  LAID  ON  THE  TABLE

 REGISTRATION  AND  LICENSING  OF  IN-
 DUSTRIAL  UNDERTAKINGS  (AMENDMENT)

 Rutes,  1981.  Review  on  anp  ANNUAL

 REPORT  OF  BuHARAT  HEAVY  PLATE

 VESSELS  LTD.,  VISAKHAPATNAM  FOR

 1980-81

 THE  MINISTER  OF  INDUSTRY
 AND  LABOUR  (SHRI  NARAYAN
 DATT  TIWARI):  ।  beg  to  lay  on
 the  Table.

 (1)  A  copy  of  the  Registration
 and  Licensing  of  Industrial  Under-

 takings  (Amendment)  Rules,  1981
 (Hindi  ang  English  versions)  pub-
 lisheq  in  Notification  No.  G.S.R.

 -

 **Expungeg  as  ordered  by  the
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 719(E)  in  Gazette  of  India  dated

 the  26th  September,  1981,  under

 sub-section  (4)  of  section  30  of  the

 Industries  (Development  and  Re-

 gulation)  Act,  1951.  [Placed  in

 Library.  See  No,  LT-3076/81.}

 (2)  A  copy  each  of  the  follow-

 ing  papers  (Hindi  and  English  ver-
 Sions)  under  sub-section  (1)  of

 section  619A  of  the  Companies  Act,
 1956:--- —

 (i)  Statement  regarding  Re-
 view  by  the  Government  on  the

 working  of  the  Bharat  Heavy
 Plate  and  Vessels  Limited,  Visa-

 khapatnam,  for  the  year  1980-81.

 (ii)  Annual  Report  of  the
 Bharat  Heavy  Plate  ang  Vessels
 Limited,  Visakhapatnam,  for  the

 year  1980-81  along  with  the  Au-

 diteq  Accounts  and  the  comments
 of  the  Comptroller  and  Auditor
 General  thereon.  [Placed  in  Lib-
 rary.  See  No.  LT-3077/81.]

 REVIEW  ON  AND  ANNUAL  REpoRT  OF
 CHANDIGARH.  SMALL  INDUSTRIES  Deve-
 LOPMENT  CORPORATION  LTD.,  CHANDI-
 GARH  FOR  1979-80  AND  STATEMENT  FOR

 DELAY

 THE  MINISTER  OF  STAZE  IN
 THE  MINISTRY  OF  INDUSTRY
 (SHRI  CHARANJIT  CHANANA):

 I  beg  to  lay  on  the  Table.

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (1)  of  section  619A

 of  the  Companies  Act,  1956:—

 (i)  Statement  regarding  Review

 by  the  Government  on  the  working
 of  the  Chandigarh  Small  Industries

 Development  Corporation  Limited,
 Chandigarh  for  the  year  1979-80.

 (ii)  Annual  Report  of  the

 Chandigarh  Small  Industries  Deve-

 lopment  Corporation  Limited,

 Chandigarh,  for  the  year  1979-80

 along  with  the  Audited  Accounts

 and  the  comments  of  the  Comp-

 Chair.
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 troller  and  Auditor  General  there-
 on.

 (2)  A  statement  (‘Hindi  and  Eng-
 lish  versions)  showing  reasons  for

 delay  in  laying  the  papers  mentioned

 at  (1)  above.  [Placed  in  Library.  See

 No.  LT-3078/81].

 REVIEWs  ON  AND  ANNUAL  REPORTS  OF

 Coat  Inpia  Ltp.,  CALCUTTa  FOR  1980-81
 AND  NATIONAL  HyDRO-ELECTRIC  POWER

 CORPORATION  LTD,  NEw  DELHI  FOR

 1980-81

 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  ENERGY  (SHRI
 VIKRAM  MAHAJAN):  I  beg  to  lay
 on  the  Table  a  copy  each  of  the  fol-

 lowing  papers  (Hindi  and  English
 versions)  under  sub-section  (1)  of

 section  619A  of  the  Companies  Act,
 1956: —

 (1)  (i)  Review  by  the  Govern-

 ment  on  the  working  of  the  Coal

 India  Limited,  Calcutta,  for  the

 year  1980-81.

 (ii)  Annual  Report  of  the  Coal

 India  Limited,  Calcutta,  for  the

 year  1980-81  along  with  the  Audi-

 teq  Accounts  and  the  comments  of
 the  Comptrolley  and  Auditor  Gene-

 ra]  thereon.  [Placed  in  Library.  See

 No.  LT-3079/81.]

 (2)  (i)  Review  by  the  Govern-

 ment  on  working  of  the  National

 Hydro-Electrie  Power  Corporation

 Limited,  New  Delhi,  for  the  year

 1980-81.

 (11)  Annual  Report  of  the  Na-

 tional  Hydro-Electric  Power  Cor-

 poration  Limited,  New  Delhi,  for

 the  year  1980-81  along  with  the
 Audited  Accounts  ang  the  com-

 ments  of  the  Comptroller  and  Au-
 ditor  General  thereon.  [Placed  in

 Library.  See  No.  LT-3080/81.]

 REVIEW  ON  AND  ANNUAL  REPORT  OF
 BuHARAT  EARTH’  MOVERs  L1pD.,  BANGA-

 LORE  FOR  1980-81

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  DEFENCE
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 (SHRI  SHIVRAJ  V.  PATIL):  I  beg
 to  lay  on  the  Table  a  copy  each  of

 the  following  papers  (Hindi.  and

 English  versions)  under  sub-section

 of  section  619A  of  the  Companies
 Act,  1956:—

 (1)  Statement  regarding  Review

 by  the  Government  on  the  working
 of  the  Bharat  Earth  Movers  Limi-

 ted,  Bangalore,  for  the  year  1980-
 81.

 (2)  Annual  Report  of  the  Bharat

 Earth  Movers  Limited,  Bangalore,
 for  the  year  1980-81  along  with  the
 Audited  Accounts  and  the  com-
 ments  of  the  Comptroller  and  8u-

 ditor  General  thereon,  [Placed  in

 Library.  See  No.  LT-3081/81.]

 RrevVIEW  ON  AND  ANNUAL  REPORT  OF
 NaTIONAL  REMOTE  SENSING  AGENCY,

 SECUNDERABAD  FOR  1980-81

 THE  MINISTER  OF  STATE  IN
 THE  DEPARTMENTS  OF  SCIENCE
 AND  TECHNOLOGY,  ELECTRO-
 NICS  AND  ENVIRONMENT  (SHRI
 ए.  ए,  N.  SINGH):  I  beg  to  lay  on  the
 Table:

 (1)  A  copy  of  the  Annual]  Report
 (Hind;  and  English  versions)  of  the
 National  Remote  Sensing  Agency,

 Secunderabad,  for  the  year  1980-81

 along  with  the  Audited  Accounts.

 (2)  A  statement  (Hindi  and  Eng-
 lish  versions)  regarding  Review  by
 the  Government  on  the  working  of
 the  National  Remote  Sensing  Agency,
 Secunderabad,  for  the  year  1980-81.

 [Placed  in.  Library.  See  No,  LT-

 3082/81.)

 ANNUAL  ASSESSMENT  REPORT  ON  THE
 PROGRAMME  AND  ITS  IMPLEMENTATION
 FOR  DEVELOPMENT  OF  पापा  AND  ITS

 PROGRESSIVE  USE  For  1978-79

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS  *

 AND  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  P.

 VENKATASUBBAIAH):  I  beg  to

 lay  on  the  Table  a  copy  of  the  An-
 nual  Assessment  Report  on  the  pro-


